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CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

Second Floor, 
Commercial Complex, 
Indiranagar, 
Eangalore-560 038. 

Ctad: 1 iJUN193 
REVIEU APPLICATION NO.24 of 1993 in 

4PPLICATION NO(s),° ''92. 

221icant(5M.BYr8nne 	 Respondent(s)Director,Centrel 
CIIi1ng Ferm,B'lore. 

- 

5ri.M.Byrenne, 
Livestock Supervisor, 
Central Cattle Breeding Farm, 
Hesser2ghatte, 
Bangai.ore-560 088. 

Sri.N,S.Andndaramu 
Advoce te , No. 27, 
Chandresekher Complex, 
I Floor,Gandhingar, 
Bengalore-9. 

3. 	The Director 
,f

gh 
ôe 

te 

e)p!d n Farm, to  

C: ral Cattle reading Farm, 

SUBJECT:- Forwardino of codes of the Order cassed 
the Central Administrative Tribunal,B'angalore Dench 
Bangalore. 

Please find enclosed herewith a copy of the ORDER/ 

STAY/INTERIM ORDER.passed.by.this Tribunal in the above said 

&pplicati.n(s) on 	 ------- 

DEPUTY RE G ISTR AR c-rJUDIC IL BRANCHES, 



In the Central Administrative Tribunal 
Bangalore Bench 

Bangalore 

Application No.... .....24-...........................of 1993 vtilo 
ORDER SHEET (contd) 

Date 
	 Office Notes 

	 Orders of Tribunal 

PKS I VC  I /JR[MA] 
June 7th, 1993 

ORDER 

On a consideration of this Review 

Application we find no substance in 
it and hence rejected. 
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ç 
[A] 	 VICE oinw 

TRUE COP' 

SECTION OFFICER 

13AL ADMINISTTIVE TRI9UN'L 

AUBITIONAL 8E1CB 
BANGALORE  


